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CP No. 26/2016

Sri Devendra Vikram Singh for the petitioner. The proxy
for the OL is present. The Petitioner counsel files proof of
service of notices issued to the Central Govt. The case is
fixed for the formal reply/response from the office of R.D
and report of the R.O and O.L, if any, in the matter.

The matter is listed on 8" September, 2017.
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